NEW BOMBAY BENCH .

BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL <:f;

Misc.Petition No,396/90
in-
0.A.820/89

K.B.Gonel,

46 ,Yitagwadi,

Khadki,

Pune - 3. .. Applicant.

VS,

1. Garrisson Engineer(South)
No.l,General Bhagat Marg,
Pune - 40, -

2. Chief Engineer,
Southern Commang,
Pune - 1.

3. The Secretary,
Ministry of Defence,
Govt. of India, <
New Delhi. ' .. Respondents

Coram: Hon'ble Member(J)Shri A.P.Bhattacharya
Hon'ble Member(A)Shri M.Y.Priolkar

Appearance

MI‘.R.K. Shetty
Advocate
for the respondents.

- CRAL JUDGMENT Date :16-7-1990

{Per A.P.Bhattacharya,Member(J)(.
When this case is called for hearing
none appears for the applicant. Mr.R.K.Shetty appears

for the respondents.

2. This Misc.Petition is filed for

setting aside the order of dismissal passed in

0.A.820/89 on 19-3-1990 and for restoration of the

: Nu
case to its file and seeerd, We find &t from the
A

-record that on 19-3-1990 i.e. the date fixed for

hearingg@s none had turned up for applicant it was
| A

dismissed for non prosecution. After that the

| e 2/-
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applicant had filed the present restoration

application.

| ey
3. ' It is curious to kmewthat the

appiicant has still remained absent. Such .

being the position we dismiss this Mis¢.Petition

for:default.
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{M.Y .PRIOLKAR (A.P.BHATTACHARYA)
Member(A) _ Member(J)



